INCOME TAX APPELLATE TRIBUNAL, INDORE

CAUSE LIST OF DB BENCH FOR 19-JANUARY:2026 (MONDAY)
BEFORE HON'BLE BHAGIRATH MAL BIYANI, ACCOUNTANT MEMBER
AND HON'BLE PARESH M, JOSHI, JUDICIAL MEMBER
IN COURT ROOM 1
WEBEX MEETING ID- 26430939448, PW-DG2025, TIMIMG- 10:30 AM
s Appeal Number Assmt, Year Assesses Hame Remarks
1 ITA 768/IND/2024 2015-16 [A] SHUDDHATMA JAIN
2 TTA 795/IND/ 2024 2016-17 [A] RAISHAHI FOOD PRODUCTS
3 ITA 858/IND/2024 2015-16 [D] SHYAM SUNDER BHARGAVA
4 ITA 66/IND/2025 2011-12 [D] ANIL KUMAR LILA
S ITA 139/IND/2025 2011-12 | [A] ANIL KUMAR LILA
& ITA 389/INDf2025 2017 [D] REWA GOLD PRIVATE LIMITED
? TTA 395/IND/2025 2018-19 | [A] SUNITA POHANI
8 ITA 462/INDf2025 2020-21 [A] AGRA-GWALIOR PATHWAYS PRIVATE LIMITED
9 ITA 506/IND/2025 2013-2014 | [A] BETUL OIL LTD.
10 ITA 507/IND/2025 2014-2015 | [A] BETUL OIL LIMITED
11 ITA 508/IND/2025 2016-17 [A] BETUL OIL LTD.
12 ITA 396/IND/2025 2017-2018 [A] M/S BETUL OIL LTD.
13 ITA 522/IND/2025 2017-2018 | [A] MANOHAR LAL BHARDWAJ
14 ITA 527/IND/2025 2012-13 [A] ANIL KUMAR GUPTA
15 ITA 544/IND/2025 2012-13 [A] ARCHANA KARWA
16 ITA 546/IND/2025 2017-18 [A] SUDHA LUHADIA
17 ITA 559/IND/2025 2017-18 [A] PRAMILA DHADSE
18 ITA 575/IND/2025 2018-19 [A] SWATI BAPNA
19 ITA 695/IND/2025 2019-20 [A] SUNIL '
20 ITA 656/INDf2025 2015-16 [A] GAURAV JAIN
21 ITA 697/IND/2025 2020-21 [A] KOUSTUBH DAVE
22 ITA 698/IND/2025 2025.26 [A] MRIG TRISHNA JANKALYANKARI SAMAJ SEVI SANTHA
23 ITA 355/IND/2025 2018-19 [A] PRATHMIK KRASHI SHAKHA SAHKARI SANSTHA MARYADIT MORKHA
24 ITA 628/INDf2025 2012-13 [A] LOKENDRA MALI
25 ITA 629/IND/2025 2010-11 [A] RAMESH CHANDRA DETHALIYA
26 ITA 632/IND/2025 2015-2016 | [A] PRATHMIK KRASHI SAKH SAHAKARI SAMITI TARVARIYA
27 ITA 633/IND/2025 2016-2017 | [A] PRATHMIK KRASHI SAKH SHAKARI SAMITI, VIDISHA
: 28 ITA 637/IND/2025 2020-21 [A] KAMAL SHADDA
: 29 ITA 583/IND/2025 2017-18 [A] BARHATTAKAR SEWA SAHAKARI SAMITI MARYADIT RAIPUR
: 30 ITA 36/IND/2026 2018-2019 | [A] ADIM JATI SEVA SAHAKARI MYDT, MANYAKYEDI, CHARKEDHA
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CAUSE LIST OF DB BENCH FOR 20-JANUARY-2026 (TUESDAY)
BEFORE HON'BLE BHAGIRATH MAL BIYANI, ACCOUNTANT MEMBER
AND HON'BLE PARESH M, JOSH1, JUDICIAL MEMBER
IN COURT ROOM 1
WEBEX MEETING 1D- 26430939448, PW-DG2025, TIMIMG- 10:30 AM
s Appeal Number Assmt, Year Assessee Name Remarks
_1_ ITA 756/IND/2024 2011-2012 | [A) M/S PUMARTH INFRASTRUCTURE PRIVATE LIMITED
2 TTA 757/IND/2024 2010 -11 | [A] M/S PUMARTH INFRASTRUCTURE
3 TTA 765/IND/2024 2011-12 | [A] M/S PUMARTH INFRASTRUCTURE PRIVATE LIMITED
4 ITA 766/IND/2024 2009 -2010 | [A] M/S PUMARTH INFRASTRUCTURE PRIVATE LIMITED
5 TTA S7S/IND/2024 2018-2019 | [A] SANJAY VJAY SHINDE
6 TTA 574/IND/2024 2017-2018 | [A) SANJAY VDAY SHINDE
7 ITA S73/IND/2024 2016-2017 | [A] SANJAY VDAY SHINDE
$§ ITA 570/IND/2024 2011-2012 | [A] SANJAY VDAY SHINDE
9 ITA 572/IND/2024 2015-2016 | [A] SANJAY VDAY SHINDE
10 ITA 571/IND/2024 2012-2013 | [A) SANJAY VDJAY SHINDE
1 ITA 569/IND/2024 2010-2011 | [A] SANJAY VIJAY SHINDE
12 TTA S68/IND/2024 2009-2010 | [A] SANJAY VIJAY SHINDE
13 ITA 567/IND/2024 2008-2009 | [A] SANJAY VDAY SHINDE
14 BMA 1/IND/2024 2018 -2019 | [A] VENUS BAY OFFSHORE LIMITED
15 BMA 2/IND/2024 2018-2019 | [A] SANJAY VIJAY SHINDE
16 BMA 3/IND/2024 2018-19 | [A] SANJAY VDAY SHINDE
17 BMA 4/IND/2024 2018-19 | [A] SANJAY VDAY SHINDE
18 BMA 5/IND/2024 2018-19 | [A] SANJAY VIJAY SHINDE
19 | IT(SS)A 1/IND/2025 2011-12 | [A) TEXMO PIPES AND PRODUCTS LIMITED
20 |  IT(SS)A 2/IND/2025 2010-11 | [A] TEXMO PIPES AND PRODUCTS LIMITED
21 |  IT(SS)A 9/IND/2025 2012-13 | [A] M/S. TEXMO PIPES AND PRODUCTS LIMITED
22 | IT(SS)A 10/IND/2025 2013-14 | [A] M/S. TEXMO PIPES AND PRODUCTS LIMITED
23 | IT(SS)A 11/IND/2025 2014-15 | [A] M/S. TEXMO PIPES AND PRODUCTS LIMITED
24 | IT(SS)A 12/IND/2025 2015-16 | [A] M/S. TEXMO PIPES AND PRODUCTS LIMITED
25 | IT(SS)A 13/IND/2025 2016-17 | [A] M/S. TEXMO PIPES AND PRODUCTS LIMITED
2% ITA 423/IND/2025 2016-17 | [D] TEXMO PIPES AND PRODUCTS LIMITED
27 ITA 195/IND/2025 201112 | [A] SMT. ARUNA JAIN
28 ITA 233/IND/2025 2020-21 | [A] NARENDRA KUMAR MISHRA
[ 29 ITA 399/IND/2025 2014-15 | [A] JITENDRA KUMAR SONI
30 ITA 407/IND/2025 2016-17 | [A] ABHAY KUMAR GOHIL
3 ITA 414/IND/2025 2018-19 | [A] UMESH TIWARI
32 ITA 477/IND/2025 2015-16 | {A] URBAN ADMINISTRATION AMD DEVELOPMENT
3 ITA 479/IND/2025 201920 | [A] M P INDUSTRIAL DEVELOPMENT CORPORATION LIMITED
k! TTA 397/IND/2025 2008-09 | [A] ENVIRONMENTAL PLANNING AND COORDINATION ORGANISATION
ﬂ 35 ITA 514/IND/2025 200809 | (D] ENVIRONMENTAL PLANNING AND COORDINATION ORGANISATION
; 36 ITA 515/IND/2025 2017418 | (D] ENVIRONMENTAL PLANNING AND COORDINATION ORGANISATION
.
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[ — INCOME TAX APPELLATE TRIBUNAL, INDORE
CAUSE LIST OF DB BENCH FOR 21-JANUARY-2026 (WEDNESDAY)
BEFORE HON'BLE BHAGIRATH MAL BIYANI, ACCOUNTANT MEMBER
AND HON'BLE PARESH M, JOSHI, JUDICIAL MEMBER
IN COURT ROOM 1

WEBEX MEETING ID- 26430939448, PW-DG2025, TIMIMG- 10:30 AM
sr Appeal Number Assmt, Year Assessee Name Remarks
1 ITA 258/IND/2025 2013-14 | [A] SAMTA DEVCON PRIVATE LIMITED
2 ITA 259/IND/2025 2016-17 | [A] SAMTA DEVCON PRIVATE LIMITED
3 ITA 341/IND/2025 2011-12 | [A] NARMADA PRASAD MALVIYA
4 ITA 356/IND/2025 2017-18 | [A] SOUTH EASTERN COALFIELDS LIMITED
5 ITA 357/IND/2025 2017-18 | [A] SOUTH EASTERN COALFIELDS LIMITED
6 ITA 358/IND/2025 2017-18 | [A) SOUTH EASTERN COALFIELDS LIMITED
7 ITA 355/IND/2025 2017-18 | [A] SOUTH EASTERN COALFIELDS LIMITED
8 ITA 360/IND/2025 2017-18 | [A) SOUTH EASTERN COALFIELDS LIMITED
9 ITA 361/IND/2025 2017-18 | [A] SOUTH EASTERN COALFIELDS LIMITED
10 ITA 362/IND/2025 2017-18 | [A] SOUTH EASTERN COALFIELDS LIMITED
1 ITA 363/IND/2025 2017-18 | [A] SOUTH EASTERN COALFIELDS LIMITED
12 ITA 412/IND/2025 2017-18 | [D] SOUTH EASTERN COALFIELDS LTD
13 ITA 413/IND/2025 2017-18 | [D] SOUTH EASTERN COAL FIELDS LTD,SOHAGPUR AREA,POST DHANPURI,DIST SHAHDOL
14 ITA 415/IND/2025 2017-18 | [D] SOUTH EASTERN COAL FIELD LIMITED HASDEO AREA
15 ITA 416/IND/2025 2017-18 égﬁgm mw COAL FIELDS LTD,JAMUNARKOTMA AREA,P.O JAMUNA
16 ITA 418/IND/2025 2017-18 | [D] SOUTH EASTERN COAL FIELDS LTD
17 ITA 419/IND/2025 201718 | [D] SOUTH EASTERN COAL FIELDS LIMITED BUURI
18 ITA 420/IND/2025 2017-18 | [D] SOUTH EASTERN COALFIELDS LIMITED REGIONAL WORKSHOP & STORES
19 TTA 383/IND/2025 2013-2014 | [A] MOHAMMAD RAFIQ WARSI
20 ITA 406/IND/2025 2015-16 | [A] RAJ KUMAR PARMAR
21 ITA 405/IND/2025 2015-2016 | [A] LT, SHRI DATTATRAY VAMANRAO SONAR THROUGH WIFE ARUNA SONAR
y) ITA 410/IND/2025 2023-2024 | [A] HEMLATA PATEL
3 ITA 411/IND/2025 2017-18 | [D] SECL, OFFICE OF THE CME/SAM RAMNAGAR
24 TTA 297/IND/2025 2017-18 | [A] MANISH DUBEY
25 |  ITA315/IND/2025 2016-17 | [A] PREETAM JAISWAL
26 ITA 457/INDf2025 2012-13 | [A] OM PRAKASH RATHI
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CAUSE LIST OF DB BENCH FOR 22-JANUARY-2026 (THURSDAY)

BEFORE HON'BLE BHAG
AND HON'

—— INCOME TAX APPELLATE TRIBUNAL, INDORE K

IN COURT ROOM 1

IRATH MAL BIYANI, ACCOUNTANT MEMBER
BLE PARESH M. JOSH1, JUDICIAL MEMBER

T WEBEX MEETING ID- 26430939448, PW-DG2025, TIMIMG- 10:30 AM
| ppeal Number Assmt. Year Assessee Name Remarks
L 3 ITA 126/IND/2023 2022:23 | [A) GIPL SAHAYOG FOUNDATION

£ TTA 127/1ND/2023 2022-23 | [A] GIPL SAHAYOG FOUNDATION

> ITA 479/IND/2024 2015-16 | [D] JILA SAHKARI KENDRIYA BANK MARYADIT

g TTA 753/IND/2024 201213 | [D] AKHILESHWAR KUMAR

S ITA 763/IND/2024 2012-13 | [A] AKHILESHWAR KUMAR

S | TTAS03/IND/2024 2024-25 | [A] DAGA FOUNDATION

7 ITA 804/IND/2024 2024-25 [A] DAGA FOUNDATION

8 ITA 846/IND/2024 NA [A] SOFTVISION EDUCATIONAL SOCIETY

9 ITA 847/IND/2024 NA [A] SOFTVISION EDUCATIONAL SOCIETY

10 ITA 880/IND/2024 2013-14 | [A] SUMATIKUMARSKASLIWALHUF

11 ITA 883/IND/2024 2013-14 | [A] MANOJKUMAR SKASLIWALHUF

12 ITA 885/IND/2024 2012-13 | [A] MANOJ KUMARSKASLIWALHUF

13 ITA 42/IND/2025 2017-18 | [A] HARIHAR DEVLAL TIWARI

14 ITA 118/IND/2025 2017-18 | [A] SARITA HARIHAR TIWARI

15 ITA 72/IND/2025 2020-21 | [A] PATTABHI RAMAN RAJAGOPAL

16 ITA 197/IND/2025 201718 § [A] PRIME CAR PRIVATE LIMITED

17 ITA 350/IND/2025 2014-15 | [A] VIJAY KUMAR JAIN

18 ITA 502/IND/2025 2013-14 | [A] ASHOK AIREN

19 ITA 503/IND/2025 2024-2025 [A] HARSH SAMARPAN WELFARE FOUNDATION

20 ITA 504/IND/2025 2015-16 | [A] NARENDRA CHOUDHARY

21 ITA 511/IND/2025 2012-13 | [A] SHRI SANTOSH KUMAR SHRIVASTAVA

2 ITA 520/IND/2025 2015-16 | [D] CHEMS DEAL INC PRIVATE LIMITED

23 ITA 524/IND/2025 2018-19 | [A) MANJEET COLLECTION

24 ITA 525/IND/2025 2017-2018 | [A] MANJEET COLLECTION

25 ITA 526/IND/2025 2019-2020 | [A] MANJEET COLLECTION

26 ITA 530/IND/2025 2017-18  |[[A] VINOD SHARMA

27 ITA 540/IND/2025 2015-16 || [A] UDAY SINGH CHOUHAN

28 ITA 542/IND/2025 2017-18 || [A] VINDHYAWASINI DEVELOPERS (INDIA) PRIVATE LIMITED

29 ITA 548/IND/2025 2017-18 [A] ANIL SINGHI

30 | ITA550/IND/2025 2017-18 | [A] RAKESH SHARMA

31 | ITAS52/IND/2025 2015-16 | [D] SARITA MISHRA

32 | ITAS556/IND/2025 2022-23 | [A] SAHIL INFRA ~
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